
Company: Sol Infotech Pvt. Ltd.

Website: www.courtkutchehry.com

Printed For:

Date: 09/11/2025

(2024) 01 TP CK 0013

Tripura High Court- Agartala

Case No: Anticipatory Bail 3 Of 2024

Surajit Kumar Deb @

Sunu
APPELLANT

Vs

State Of Tripura RESPONDENT

Date of Decision: Jan. 12, 2024

Acts Referred:

• Code Of Criminal Procedure, 1973 - Section 438

• Indian Penal Code, 1860 - Section 323, 341, 395, 400, 506

• Evidence Act, 1872 - Section 25

Hon'ble Judges: Arindam Lodh, J

Bench: Single Bench

Advocate: Debajit Biswas, S. Ghosh

Final Decision: Dismissed

Judgement
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